CENTRAL ADMINISTRATIVE TRIBUNAL .
JAIPUR BENCH, JAIPUR
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HON' BLE MR. A.K. AGARWAL, VICE CHAIRMAN |
l
HON'BLE MR. M.L. CHAUHAN, MEMBER JUDICIAM.,
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G.P. Dhadich son of J.P. Dhadich, aged 47 years, resident o'f
Jaipur. y

e

3/42, Jawahar Nagar,

. Applicant

By Advocate: Mr. S.X. Sharma. \
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1. Arun Bhatnagar, The Secretary, Uﬁlon >f India,
Department of Personnel and Tlalnlnr, Govt. of
India, MNew Delhi. A
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2. A.K. Singh, The Chairman, Central B;§xd of Excise
and Customs, Department of Revenued{&inistry of
Finance, North Block, New Delhi. gy :
3. 5. Chandra, Chief Commissioner, CeQFkaﬂ Fxcise and
. Customs, Statue Circle, Jaipur.
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4. Praveen Mahajan, Commissioner, Cen%mﬂ“ Excise and
Customs, Statue Circle, Jaipur. |
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